I TEM NO 4 COURT NO. 4 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).4497/2004

(From the judgenent and order dated 19/07/2004 in CRLMA No. 9680/ 2004

of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

AJMAL KHAN ADVOCATE Petitioner(s)

VERSUS

THE STATE OF U. P. & ANR Respondent ( s)

(Wth appln(s) for exenption fromfiling O T.)

Date: 06/01/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTI CE A K. MATHUR
For Petitioner(s) M. Shakil Ahned Syed, Adv.

M. A mal Khan, Adv.

M. Firasat Ai Siddiqui, Adv.

For Respondent (s)
No. 1 M. Sahdev Singh, Adv.
M. B.N Jha, Adv.

M. Jatinder Kumar Bhati a, Adv.

No. 2 M. Vishwajit Singh, Adv.

M . Abhi shek Chaudhary, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

Call for a report fromthe High Court as to within what tinme the
transfer petitionis likely to be disposed of.

Pl ace the matter after four weeks.

[ Al ka Dudeja ] [ On Prakash ]

Court Master Court Master



